FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
INTENSE FITNESS AND SPA PRIVATE LIMITED

RELEVANT PARTICULARS .
1. Name of corporate debtor Intense Fitness and Spa Private Limited
2. Date of incorporation of corporate debtor 22-07-2009
3. Authority under which corporate debtor is | RoC-Delhi
incorporated / registered
4. Corporate Identity No. / Limited Liability | U74900DL2009PTC192466
Identification No. of corporate debtor
5. Address of the registered office and principal | C-2/10, Safdarjung Development Area,
office (if any) of corporate debtor Main Aurobindo Marg, New Delhi- 110016
6. Insolvency commencement date in respect of | 02-08-2022
corporate debtor (received on 03-08-2022)
7. Estimated date of closure of insolvency | 29-01-2023
resolution process (180 days from Insolvency Commencement
Date)
8. Name and registration number of the insolvency | Jagdish Singh Nain
professional acting as interim resolution IBBI/IPA-003/IP-N00187/2018-2019/12415
professional
9. Address and e-mail of the interim resolution | Address: 98 Gangotri Apartments,
professional, as registered with the Board Vikaspuri, New Delhi- 110018
Email ID: jsnain@yahoo.com
10. | Address and e-mail to be used for
correspondence with the interim resolution | Address: 8/28, 3rd Floor, W.E.A., Abdul Aziz
professional Road, Karol Bagh, New Delhi-110005
Email ID: cirp.intense@gmail.com
11. | Last date for submission of claims 17-08-2022
12. | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | NA
act as Authorized Representative of creditors in
a class (Three names for each class)
14. | (a) Relevant Forms and Web link:
(b) Details of authorized representatives are https://ibbi.gov.in/en/home/downloads
available at:
Physical Address: 8/28, 3rd Floor, W.E.A.,
Abdul Aziz Road, Karol Bagh, New Delhi-
110005

Notice is hereby given that the Hon
Corporate Insolvency Resolution Proc

02.08.2022 (order received on 03.08.2022).

Accordingly, the Creditors of Intense Fitness and S
claims with proof on or before 17.08.2022 to th

’ble NCLT, New Delhi Bench, ordered the commencement of
ess of the Intense Fitness and Spa Pvt. Ltd. vide its order dated

pa Pvt. Ltd, are hereby called upon to submit their
e Interim Resolution Professional at the address




The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

IP-N00187/ \Z -
Jagdish Singh Nain
Interim Resolution Professional
IBBI/IPA-003/IP-N00187/2018-2019/12415
AFA valid upto: 23.11.2022
IBBI Reg. address: 98 Gangotri Apartments, Vikaspuri, New Delhi- 110018
C/o: AVM Resolution Professional LLP
8/28, 3rd Floor, WEA, Abdul Aziz Road, Karol Bagh, New Delhi-110005
cirp.intense@gmail.com, jsnain@vyahoo.com

2018-2019/

Date: 03.08.2022
Place: New Delhi
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Af Valid Upte; 23 112022

IBBI Reg. Address: 08 Gangaln Apartmerss, Vikasoun, New Dabe 110018

G AW Rasoluton Professional LLP

M:m‘]ﬂm Add,: 8728, Jed Floor, WEA, Abdul Aziz Road, Kerol Bagh, New Delhe-110005
LFIwe: Mew Dalbi Email: cirp.intense@omal.com, snain@yahoe com

FINANCIAL EXPRESS Thu. 04 August 2022

protess https://epaper.financ |




=T o 1

HTE A S

[ redrs Faamen aftr Sem sga 96 (st sofmd % fon e oavae afen)
fafrm, 2016 ¥ ffrae 6 F wefe)

i

PR
iSRS e e e
FritAfaeE &

a4 T O T T W TN DL NPT A =
T TEEE A
A (A R ED O T - 110014
b pEiER EE R TS BE O WA a2 2
| T {03-08-2022 1 W)

R B R o R L B R o R R e R

TFEET A {571 919 3T #A F T F 1m0 T
AR -
FA o A wEAneE AW s dEeer

TR T 1B BUP A-O03 I P-NO0T 8720 18-201 91 2415
o EL L e D R R e B L0 e L i o LU
HererEa T i E-1m 59 @S pnainvahos com

AR O R T i O

am, .=|f ﬁ-?':'l'l.--ﬂ.mCiS
f-ﬂﬂ "IFI"'gI : c'up.lrﬂum:ﬁ.\ﬁ el oo
e B B R P

T Lo Lo D1 L e T B e
g1 21 1 TG (6F) == (W) OH
i ST o, o R
RO O ST o WA Seer o ey e
4 w4 ¥4 ¥ T wigaim B

TAAH A0 (9 A F A A
L] 0 W= # P T 1 oia 1ok | iflps: i0Bi. gav.in, en home. denwnloads
(=) WA WA () difew AT . 8018, 3W W, ST, aee
7o F YR 115, A W, FE - 110005
A C AW ] R i

{ T Q0 20k A TR B WEHE R A T R e

TeR Trem wE T wEe B F ol S R win Aaen s R S A 10 F s e

T W TR0 WA T T R e 99 T TR T T 90 A |

faim Er wR i 90 TR R TR e 8 TR w0 9w Seen e aia i e
T T W, T W W T R S W R W R

04 F B W 9 WA g e W wi a E
T
W

o H BB PA-OIYIP-NO ST 201820191 2415

oy S R . 23012002

sy R um o oes RS s, Taeerem®, W feel- s

Clo i frofeyom o oonred)

UM 8028, IOW TR, TEQE, W aTH TR

= caemzon =i wm, o freloo0s

g T foed TR, ¢ir pinte nses gomailoom,  jamaing valso.com

’

: Thu, 04 August 2022
-m https://epaper. jansatta.com/c/¢




